Inthe Court of Aprajita Chandel, HPAS, Sub-Divisional M agistrate-cum-Special Marriage
Officer Nadaun, District Hamirpur (H.P.)

1. Banita Kumari d/o Sh. Amin Chand, r/o Village Phaphan, P. O. Saned, Tehsl &
District Hamirpur (H.P.).

2. Vivek Kumar /o Sh. Surinder Parmar, r/o Village Jamnoti, P. O. Booni, Sub-Tehsi|
Kangoo, Tehsil Nadaun, District Hamirpur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for registration of marriage.

Banita Kumari d/o Sh. Amin Chand, r/o Village Phaphan, P. O. Saned, Tehsil & District
Hamirpur (H.P.) & Vivek Kumar s/o Sh. Surinder Parmar, r/o Village Jamnoti, P. O. Booni, Sub-
Tehsil Kangoo, Tehsil Nadaun, District Hamirpur (H.P.) have filed an application alongwith
affidavits in the court of undersigned under sections 15 & 16 of Special Marriage Act, 1954 that
they have solemnized their marriage on 08-03-2024 at Maa Bagla Mukhi Sankat Mochan Mandir,
Budana (Kangoo) and they are living as husband and wife since their marriage may be registered
under Special Marriage Act, 1954.

Therefore, the General Public is hereby informed through this notice that if any person who
has the objections regarding this can file the objections personally or in writing before this court on
or before 19-04-2024 at 10.00 A.M. it will not be entertained and the marriage will be registered
accordingly.

Issued on this day 15-03-2024 under my hand and seal of the court.

Sd/-

Seal. (APRAJITA CHANDEL, HPAS),
Sub Divisional Magistrate,

Nadaun, District Hamirpur (H.P.).

In the Court of Sh. Manish Kumar Soni, HPAS, Marriage Officer-cum-Sub-Divisional
Magistrate, Hamir pur (H.P.)

In the matter of:

1. Parveen Thakur s/o Sh. Raghubir Singh, r/o V.P.O. Ree, Tehsil Sujanpur, District
Hamirpur (H.P.).

2. Priyanka Kumari d/o Sh. Jagdish Chand, r/o H. No. 142, W. No. 3, Partap Nagar,
Hamirpur, District Hamirpur (H.P.) .. Applicants.

Versus



General Public
Subject.— Notice for registration of marriage.

Parveen and Smt. Priyanka Kumari have filed an application u/s 16 of Special Marriage
Act, 1954 alongwith affidavits and supporting documents before the court of undersigned, stating
therein that their marriage ceremony was preformed between them on 17-01-2022 at Jai Maa
Chintpurni Mandir, Ajit Nagar Kapurthla (Pb.) as per the Hindu ritual and customs.

Therefore, the General Public is hereby informed through this notice that if any person who
has the objections regarding this Marriage, may file his’her objections personally or in writing,
before this on or before 20-04-2024. In case no objection is received by 20-04-2024, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 20-03-2024.

Sd/-

Sedl. Marriage Officer-cum-
Sub-Divisional Magistrate,

Sub-Divisional Hamirpur (H.P.).
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In the Court of Aprajita Chandel, HPAS, Sub-Divisional M agistrate-cum-Special Marriage
Officer Nadaun, District Hamirpur (H.P.)

1. Sanam Bharti /o Sh. Subhash Chand, r/o Village Jhagria, P. O. Bara, Tehsil Nadaun,
District Hamirpur (H.P.).

2. Aarti d/o Sh. Ashok Kumar, r/o Village Dadwal, P. O. Booni, Tehsil Nadaun, District
Hamirpur (H.P.) .. Applicants.

Versus



General Public
Subject.— Notice for intended of marriage.

Sanam Bharti & Aarti have filed an application u/s 5 of Special Marriage Act, 1954
alongwith affidavits & supporting documents in the court of undersigned in which they have stated
that they intend to solemnize their marriage within next three calendar months.

Therefore, the General Public is hereby informed through this notice that if any person who
has the objections regarding this marriage may file his objections personally or in writing before
this court on or before 22-04-2024 at 2.00 P.M. it will in case no received by 22-04-2024 it will be
presumed that there is no objection to the registration of the above said marriage and same will be
registered accordingly.

Issued under my hand and seal of the court on 19-03-2024.

Sd/-

Sedl. (APRAJITA CHANDEL, HPAS),
Sub Divisional Magistrate,

Nadaun, District Hamirpur (H.P.).




